
IN THE NATIONAL GREEN TRIBUNAL  
PRINCIPAL BENCH 

MISCELLANEOUS APPLICATION NO. 98 OF 2022 
IN 

ORIGINAL APPLICATION NO.180 OF 2021 

IN THE MATTER OF: 

Mukul Kumar …Applicant 

Versus 

State of Uttar Pradesh & Ors. …Respondents 

Sl. No. Particulars Page No. 

1. Action Taken Report on behalf of The State of 
Manipur and MPCB. 

2. ANNEXURE-A/1 
A true and correct copy of the Letter dated 
16.04.2024 
issued by the Director (Health Services), 
Government of Manipur 

3. ANNEXURE-A/2 
A true and correct copy of the Letter dated 
08.05.2024 issued by Chairman and Managing 
Director, Shija Hospital  

FILED ON: 10.05.2024 
NEW DELHI 

FILED BY: 

PUKHRAMBAM RAMESH KUMAR 
(ADVOCATE FOR THE STATE OF MANIPUR) 
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